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S.No. Date Particulars Page 1]
. 06-10-2025 | Affidavit |
o
2. 06-10-2025 | Application in English = -3 :
3. 06-10-2025 | Application in Hindi L{ o 6 =
4. 04-09-2025 | Copy of SSP Letter Dt. 04/09/2025 7 %‘
- BEEESE.
Date :06.10.2025
Applicant 2
Chandra Shekhar Gupta <
103, Gali No.3 Sai Puram,
Delhi RoadMeerut-250002 ,
Police Station — BhramPuri
Mail ID : gupta9566@gmﬁl
Mob. No. 79067926
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@mr No. 736 20|%

In the matter of
Chandra Shekhar Gupta Applicant
Versus
State of Uttar Pradesh Respondent
Affidavit

I Chander Shekhar Gupta S/o Late Shrikishan Gupta R/o 103, Gali Ne. 3, Sai
Puram, Delhi Road, Meerut (U.P.) do hereby solemnly verify and declare as
under:-

That the content of the accompanying application are true and to the best of my

knowledge and belief.
That the annexure are true copy of its original. X
,’-\ .
C)/& _
Verification:- _,
Verified at Meerut on that the affidavit are true and correet

to the best of our knowlcdge and belief and nothing has been concealed h
nor any part of its is false. ‘




-

__of Meerut Development Authority. B

“lthmMateer of :-

Chandra Shekhar Gupta Applicant
Verses

State of Uttar Pradesh & others Respondent

Respected Judge sir

Mr. Chairperson was passing orders in the Public Park case approximately nine y
months ago. At that time, the Meerut Development Authority's lawyer requested |
one more chance. You granted it. As part of a conspiracy, Meerut Development
Authority officials filed a false FIR No. 74, dated 1-4-2025, at the Civil Lines
police station. On 25-5-2025, the applicant sent detailed information regarding
the false FIR No. 74 to the Senior Superintendent of Police, Meerut, and also
sent a copy of it to the Civil Lines police station by registered post

In the year 2001, the pecople who had occupied 'Saiparam Public Park' had made
all the documents including the map disappear by paying money to the officials

The officers and advocates of Meerut Development Authority are misleading
the tribunal.

The officials of Meerut Development Authority are completely in cahoots with
the people who have encroached upon the public park and are continuously

speaking ill of the tribunal.

The investigating officer, Sub Inspector Haribabu, M. No. 7454840003, is not
responding even after calling him several times.

R e




e 3;. 9 months time has been extended on the pretext of demand by the advocs
| Meerut Development Authority to give one more chance to Trivyunat

PRAYER

1. Immediately pass an order to remove the encroachment from Saipuram
Public Park.

2. Karan and Vice Chairman - Meerut Development Authority District

Magistrate, Meerut should be fined Rs 1 crore 20 lakh. E

3. Order the Senior Superintendent of Police, Meerut for the safety and of the
applicant and the applicant’s family. , * s
‘.'._f__

-‘.

Dated : 06.10.2025 g
Chandra Shekhar Gupta N |

103 Street No -3

SaiPuram, Delhi Road,

Meerut - 250002

Mail ID : gupta9566@gmail.

-
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